FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NEW HAVEN ENGINEERING CO PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor NEW HAVEN ENGINEERING CO PRIVATE
LIMITED
Date of incorporation of corporate debtor 21-11-1960

3. | Authority under which corporate debtor is | ROC Mumbai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | CIN: U28920MHI1960PTC011874
Identification No. of corporate debtor
5. | Address of the registered office and principal office | Simran Centre, 30 H Parsipanchyat Rd, Andheri

(if any) of corporate debtor (E), Mumbai, Maharashtra, India, 400069
6. | Insolvency commencement date in respect of | 11-04-2025
corporate debtor (Copy of the order made ready and received on
21-4-2025)
7. | Estimated date of closure of insolvency resolution | 08-10-2025
process
8. | Name and registration number of the insolvency | Mayur RajendraKumar Popat
professional  acting as interim  resolution | Registration No.: IBBI/IPA-001/IP-P-
professional 01918/2020-2021/13046
9. | Address and e-mail of the interim resolution | 802, Sainath Heights, Besides Isckon Temple,
professional, as registered with the Board Near Harinagar Crossing, Vadodara, Gujarat-
390021

Email: mayurpopat@hotmail.com
10. | Address and e-mail to be used for correspondence | 425, Lotus Elite, Gotri Sevasi Road, Besides

with the interim resolution professional OSIA Hypermart, Vadodara, Gujarat - 390021
Email: cirp.newhaven@gmail.com
11 | Last date for submission of claims 08-05-2025

12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable, No class identified yet
section (6A) of section 21, ascertained by the
interim resolution professional

13. | Names of Insolvency Professionals identified to act | Not Applicable, No class identified yet
as Authorised Representative of creditors in a class
(Three names for each class)

14. | a) Relevant Forms and https://ibbi.gov.in/en/home/downloads
b) Details of the authorized representatives are | Physical Address: Same as point no. 10
available at:
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench (Court- VI) has ordered the
commencement of a corporate insolvency resolution process of the New Haven Engineering Co Private Limited
on 11-04-2025 (Copy of the admission order dated 11-4-2025 made ready and received on 21-4-2025).

The creditors of New Haven Engineering Co Private Limited are hereby called upon to submit their claims with
proof on or before 08-05-2025 to the interim resolution professional at the address mentioned against entry No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class [specify class] in Form CA- Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mayur RajendraKumar Popat

Interim Resolution Professional

IBBI Registration No.: IBBI/IPA-001/IP-P-01918/2020-2021/13046

Date 24-04-2025 AFA No: AA1/13046/02/300625/106936
Place: Mumbai AFA issued by IIIP of ICALI is valid up to: June 30, 2025
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SYMBOLIC POSSESSION NOTICE PUBLIC NOT PUBLIC NOTICE
0 Branch Office : ICICI Bank Ltd. 4/10, Mythree Tower, Bommanhalli Hosur ICE This is to inform you that M/s.Omkar Builders have been given
ICIC’ Bank Main Road Bangalore- 560068 NOTICE is hereby given that Mr. | | development of Plot under proposed S.R.Scheme under Reg.33(10) of
The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and || Savio ~ Dominic ~ Remedies, | [DCPR-2034 on plot bearing CTS No.1274, 1275, 1276, 1277/37(pt),
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) owners of Shop No. 8, Dulhan Bi | | 1277/40(pt), 1277/41 to 47 1277/51(pt), 1277/52 to 58 and 1290 of | | xig - ﬁﬁg‘[ STTHAT '{fﬁn‘ T, - 5
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the Bldg., Narhona Road, Bakul [ |village Kanjur (East) at Nehru Nagar, Dabba Company Road, Kanjur . 125-26/104 ! = 21042025
E:Créiopv;/i;(tsr:en;%ri\;lﬁlr;v.:idc:elow, to repay the amount mentioned in the Notice within 60 days from the date of SFreet, Bhayanqar—WeSt. Tal- | |Marg(East), Mumbai 400042 in S ward of MCGM. Slum Rehabilitation g&@mnquWﬁW(@ﬁwm)W
Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the Dist. : Thane, Pin-401 191’ hgs Authority has issued Lettc_ar of Intent (LOI) for the above property. Any TTeemT & s 7 e e fofer J A 2025—MPSAM—417419—1]
undersigned has taken symbolic possession of the property described below, by exercising powers apprpacheq me to pl‘!b“,Sh this | [ Person or tenants who wish to have their say in the above matter may 2025_MPSAM_417420_1, 2025_MPSAM_417421_1 ¥ oita STTW("I'IéFf ﬁﬁET':’
confe_rred on him/her under Sect_ion 13(_4) of the said Act read with Rule 8 of the said rules on the below- public notice for missing of ||contact Shri Sachin Gaikwad of M/s. Design Crest (Architect) at Shop &WZS 04.2025 TIT10.30 @.mlg 05.2025 FY T 5:30 T qF AR
mentioned dates. The borrower in particular and the public in general are hereby cautioned not to deal | [ Original Agreement for Sale | [No. 1 & 2, Varad-Ashish Apts, Plot No.31-B, Sector 09, Airoli, Navi e . s .
with the property. Any dealings with the property will be subject to charges of ICICI Bank Limited. Between Y. K Builders & Mu.mbai-A:OO 708 ortheTahsiIdér-II (Spe-cial C’ell) Slum R,ehabili,tation F et 2 | Feferat s e e s et .. o 3 -t 3 dw
"Skri Bor’\:gw:r?sf)/t rll-i;un Da?: of ytrlr?lra‘ocl)it:PPrggseer?s/{on ?\l%_tteic[%i;gﬁ'\rgglp‘? N%?e ?gve(;o$eéssﬁ]nj |Mr1 9\/9ig1alchand Authority, Administrative building, Prof Anant Kanekar Marg, Bandra, | | Mt/ /WWW‘mgggig;.gov.i:/ni;/gep/appWmﬁﬁ@mﬁﬁgﬁwﬁﬂ
Account Number Boremand | Branch ain date uly : Mumbai - 400 051 within a period of 15 days from the date this public | | T TRt T http/ /www.mpmandiboard.gov in T ¥t el
1.|Sharanu Patil/ As Described In The Loan Document/Property 24.12.2024/ |Gulbargd Any . person/s found the said | |notice published. Sd/- =ﬁ'ﬂ' | e ST 1 Y IR ffen T & wafir el ot v &
Gangabai S Hirol/ __ [pocument Covering All That Part And Parcel of The ot Rs. . Original Agreement for Sale (|Date:24/04/2025 M/s.Omkar Builders | | S FEAT S1aT 37 TR et SURTETE Teet T2 2 WEidtet feman st |
LBGULO0006162577/ Shop Bearing Corporation No.8-483/3 on Ground Floor 2782614/ is/are requested to contact and
LBGUL00006178914 _ hand h kil ST SR
Measuring In All 220 Sq.ft. l.e. 10' X 22' of RCC Roof and over the same to the PUBLIC NOTICE T A 0 Ir W
With Column Having Cts No. 2821(H-4), Sheet No. 44, undersigned. All person/s are THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH V AT MUMBAI T, RTe— T (A 1) T, RTe- T (A 1)
Block No.ii, Situated At Fort Road, Asif Gunj, Kalaburagi hereby further informed and [ |pursuantto Sections 230 - 232 and Section 66 of the Companies Act, 2013 read with other ! : ! =
And The Dimension of The Same Is East To West: 10' & requested to take notice of the | |applicable provisions ofthe Companies Act, 2013 and the rules framed thereunder
North To South: 22' Having Bounded By:- Bounded By: aforesaid and are hereby Wa'med And i _ IN THE DEBTS RECOVERY TRIBUNAL NO.2
North: road South: Staircase Between Dr. M. G. Desai & not to create any third party rights [ |In the matter of Scheme of Arrangement (Merger by Absorption) between SARG Media MTNL Bhavan, 3rd Floor Strand Road, Appollo Bandar, Colaba Market
R. S. Shah Advocate More Particularly Described In or obtain a loan or enter into any *1‘;"""9' P""%‘e Limited ( T(;atﬂs.fe"” °°'t'."’a“r‘: )am ;‘RG oé‘“'ez!“ed'a Private Limited Colaba, Mumbai - 400 005.
Annexed Map In Red Colour & Map Is Part And Parcel of kind of deal on the basis of | |(‘TransfereeCompany”)an e(':’;es(g‘;;')‘l’gzg?;&;’mega" creditors ORIGINAL APPLICATION NO. 268 OF 2024
B . - : A xh. No.
This Deed. East: common WaII.W|th Shop of Madam aforesaid document or property. | [FOR THE KIND ATTENTION OF THE SHAREHOLDERS/CREDITORS OF SARG MEDIA . . SUMMONS .
Shetty West: Common Wall With Shop of Rasalke/ Date Any person/s doing so will do so | [HOLDING PRIVATE LIMITED HAVING CIN NO U74999MH2016PTC284385 (HEREINAFTER Union Bank of India ...Applicant
of Symbolic Possession On/21/04/2025. at his/her own risk as to cost and | |REFERRED TO AS “THE COMPANY”) HAVING ITS REGISTERED OFFICE AT B-1701/1702 Versus
The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount, consequences and such m:i‘:%:éL%AR:T::;:sioGooAgpATRAo KADAM MARG, LOWER PAREL, MUMBAI CITY, M/s. B'K' Indus.trles i -..Defendant
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the || @cts/transactions shall not be Notice is hereby given. that by an order dated 09.12.2024 Hon'ble National C L through its proprietor Yash Harish Kotak
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002. binding upon my clients. otice IS hereby given, that by an order dated 09.12. on’ble National Lompany Law | f\yhereas O.A. No. 268 of 2024 was listed before Hon'ble Presiding Officer on
Date: April 24. 2025 si v Authorised Signat . Tribunal's Bench at Mumbai ("Tribunal ) has directed to convene meeting of the shareholdersand | | 25.06.2024.
qucé- M'ljjmbq" mcer;e:y I(l:,lluogsek Ltlgna ory Adv. Raj R. Thakur creditors of“the ComPany to be held, for the purpose of considering, and if thought fit, the Scheme | | whereas this Hon'ble Tribunal is pleased to issue Summons on the said application
\ - | or an . / A-103, Shree Gajanan | |of Merger (“Scheme”) of SARG Media Holding Private Limited (“Transferor Company”), with ARG under Section 19(4) of the Act, (OA) filed against you for recovery of debts of
Prasanna, Opp. Police Station, Outli‘er Media Private Lim_ited (“Tran;feree Company”) and their re§pective shareholders and Rs. 61,55,289.13ps (application along with copies of documents etc, annexed).
Bhayandar W, creditors under the provisions of Sections 230 to 232 of the Companies Act, 2013 and the other | | Whereas the Summons could not be affected in ordinary manner and whereas the
Dist. Thane-40 1101’ applicable provisions thereof and applicable rules thereunder. Application for Substituted service has been allowed by this Hon'ble Tribunal In
. In pursuance of the said Orders and as directed therein further notice is hereby given that a accordance with Sub-Section (4) of Section 19 of the Act you the defendants are
meeting of shareholders, creditors of the Company will be held at Unit 326/327, The Centrium directed as under:-
(Phoenix mall) 3rd Floor, Village Kurla Kirol, LBS Marg, Kurla (West), Mumbai — 400070 as per| | (i) To Show cause within 30 (Thirty) days of the service of summons as to why relief
h Bh 22, KG M N Delhi-110001 hedul tioned bel t which day, date and time the said equity sharehold f d for should not by ted Y
avan, arg, New Delhi- . schedule mentioned below, at which day, date and time the said equity shareholders, preference prayed for should not be granted;
23705414, W www.pnbho shareholders and creditors of the Company are requested to attend: (i) To Disclose particulars of properties or assets other than properties and asset
" " " " specified by the applicant under Serial Number 3A of the Original Application;
410206 Thane Branch:- Offie: 2nd Floor, Dev Corpora, Cadbury Junction, Khopat, Thane, Maharashirs, PIN-400066 Navi Mumbai Branch: 5th Floor, Fiat No. 508-500. Persipolis Sr.No.|Class of Meeting Time (1ST) | Mode of Meeting | DayandDateofMeeting | [ 507 B¢ ¥, 28 AR e e with or disposing if secured assets of such other
Building, Sector -17, Vashi, Navi Mumbai, Maharashtra-400703.Panvel Branch:- Office No. 6-B, First Floor, Neel Empress CHSL, Plot N0.92-93, Sector 1/S, Near HDFC Circle, New 1 Equity Shareholders 11.00a.m. | Video Conferencing| Thursday, 29th May, 2025 ies di i igi icati
Panvel, Maharashtra-410206 Kalyan Branch:- Office no-2-3, Third Floor, Swarmi Tirth Bulding No. 5, Shelar Park, Near Khadakpada Circle, Kal Maharashtra- 421307, < ) ) assets and properties disclosed under Serial Number 3Aof the Original Application,
I Kalyan Branch:- Office no-2-3, Third Floor, Swami Tirth Bulding No. 5, Shelar Park, Near Khadakpada Circle, Kalyan (West), Maharashra- : 2 |Preference Shareholders| 12noon | Physical Thursday, 29th May, 2025 pending hearing and disposal of the application for attachment of the properties.
TN o, ST o S U NN SO T AN, ST A SR e — e e — o | e R T ST L
) ) DATE . . course of his business any of the assets over which security interest is created
We, the PNB Housing Finance Limited (hereinafter referred to as PNBHFL') had issued Demand notice U/s 13(2) of Chapter Il of the Securitization & Reconstruction of The notice, together with the documents accompanying the same, of the aforesaid meetings has and/or other asset and properties specified or disclosed under Serial Number 3A of
Egggﬁgi/\(;j:{tgratggs%s?]fgtéc)%rn{e% gg Sﬁ:#arg%lerf%ﬁrcelgts sicﬂtéggg;N%Q% g?gr%ier:ge(l’%{ﬁg% gaass%glrjsﬁetr&ré:sue?g é)g:a nllitc';(fol%?e% ﬁe_fif{i(i)enra{f)l;laou?r%%%%ﬁﬁ@%ﬂ%@%ﬁ%Ug: beenbsent to thte eqsitby agd preference sr;zaé'ehhgldbers whozsoe2 gamss apdpear infthhe régister of ( )%Pe orir?ir;latljapiplit():lation without 1?e p:\ioraplproval ofthe Tribunal.
ayment of instalments/ jnterest. The confents of same are the defaults commi ou in the paym instajments of principals, i ,efe. rurtner, , We members maintained by Company as on 28th February, and creditors of the Company v) You shall be liable to account for the sale proceeds realised by sale of secured
e e el e W05 e appears e ror of v Company a on 28h Py 2025 Nofcesf e | | assator ther asets and properies i th arinary ourse of business and deposi
mgiﬁging‘miﬁg\gIzl)lstggses?oencg??ﬁéys%cctmgémaes%se%egf%Rg%ro?po%eargya % thﬁ provisiony gﬁ Ei%%“oR 13t(4) of ,the,tsa(\ji:% Act, against a%l or any one o(r8 r)nofreS of tt,he s1%cufr%<]1 asfs?ﬁs meetings, copy of Scheme along with the explanatory statement under Sections 230 and 232 read such sale proceeds in the account maintained with bank of financial institutions
ing \a ) Urec 10rS. aliention Is Invited to provisions ot Sub-pection () of Section 44 o the of the ith Section 102 and other applicable provisions of the Act and Rule 6 of the C i holding security interest over such assets.
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 where und tender/pay the ent w ' PP p ofthe Act and Rule © of the Lompanies ; g : .
together with all costs, charges and expensels incurred l?_Ythe PNBHFL onl%_tilllfr:;ydate of publication of t%reerlnjt?ticeer1%?“3(a??enomeesrepc%yredea%gel?g E?“S&ﬁfé’éﬁg}%ﬁ"g&”.%ﬁﬁﬁé (Compromises, Arrangements and Amalgamations) Rules, 2016 can also be You are also directed to file written statement with a copy thereof furnished to the
quiotations, tender from public or by private treaty. FURTHER, you are prohibited U/s 13(135)ofthe said Act from transferring either by way of sale, lease or in any othef way the accessed/downloaded from the Company's website www.republicworld.com. These documents applicantand to appear before DRT-1l on 09.06.2025 at 11:00 a.m. failing which the
aloresaid seclred assets. can also be obtained free of charge from the Corporate office of the Company at Unit 326/327, The application shall be heard and decided in your absence.
All:.ggl;lm Name/ Address of Borrower and Co- Borrower(s) mzsa;?' Property l?arsfaﬂ{i ﬁlrl:ioalllgll)gr/r?a%sd Centrium (Phoenix mall) 3rd Floor, Village Kurla Kirol, LBS Marg, Kurla (West), Mumbai— 400070 Given under my hand and the seal of this Tribunal on this 19th day of April, 2025.
No Borrower-Ms. Chaitali Suresh Kurne-Add-Room No 202,Plot No 16,Sec| Guaranor| (ies) Mortgaged otice Notice between 10.00 a.m. to 6 p.m. on all working days, except Saturdays and Sundays and all public Sd/
21, Tirupati Palace, Kamothe, Thane, Maharashtra-410209/ 4th Floor,BA Wing,Pink Ay : | " ’ :
['B?{Q,’é‘s’ Galaxy, Kapurbawadi Junction, Thane,Maharashtra-400607 Co-Borrower-Mr,| NA |Flat No. 05, 2nd Floor, Buiidingl, , Apr25 Fl§s. 21’?'83?'58" holidays untilthe date of the meeting. ! ) ) @ Registrar
4326 |Suresh Kurne-Add-Room No 202,Plot No 16,sec 21,Tirupati No. A-4,Shreeji Aura Complex (L:ﬁ)ﬁsege\‘;vem yone Persons entitled to attend and vote at the meeting, may vote in person or by proxy, provided that all DRT -ll, Mumbai
NHL/PNV | Palace,Kamothe, Thane,Maharashtra-410209/ 15 Krystal House,dr Manikar Ruby Building Situate, Lying And Thousand Eight proxies in the prescribed form are deposited at Unit 326/327, The Centrium (Phoenix mall) 3rd| | M/s. B.K.Industries through its proprietor Yash Harish Kotak, Unit No. 5, Ground
L/0323/10| Road,Sion East, Mumbai, Maharashtra-400022/ Flat No. 09, 2nd Floor, Building No. Being At Mouje Dahiwali Turfe Hundred ThiﬂY ight Floor, Village Kurla Kirol, LBS Marg, Kurla (West), Mumbai — 400070 not later than 48 hours| | Floor, Shah Industrial Estate, Deonar Village Road, Deonar, Mumbai 400 088.
93281, |A-4, Shreeji Aura Complex Ruby Building Situate, Lying And Being At Mouje Need, Taluka Karjat, Dist. Raigad And Fifty Eight Paisa before the meeting.
Pgﬁ?lél Dahiwali Turfe Need, Taluka Karjat, Dist. Raigad, Maharashtra- 410201 Maharashtra-410201 Y ?1” &azsogg The NCLT has appointed Shri Chandra Bhan Singh, Former Technical Member, NCLT as the
- - - - — chairperson of the said meeting. The above mentioned Scheme, if approved by the meeting, will
o B B e B A St i N0 N [iat o, Q60T Vi D Bingl g apras| R 383808041 besubjectothe subsequent aprovalfheNCLT SEJAL GLASS LIMITED e
Resturent Ventura BIdg,CentraI Avenue Road,Hiranandani Gardens,opp Dmart, ame tstefa, Developmen Lakhs Thirty Five Any shareholder or creditor having any objection to the proposed merger in the Company may CIN : L26100MH1998PLC117437 - _GL_ASS
75, |powal. Numbal. Naharashira-400072 Co-Borrower-Mrs,  Sheetal Prakash project Name Palava-Estela D To Thousand Sixty And write to the Company to Unit 326/327, The Centrium (Phoenix mall) 3rd Floor, Village Kurla Kirol : . LU LA
B.0. |Mirjolkar-Add-Flat No 2 B 2,Ground Floor,NMM Soc, Old Mumbai Pune G, Taloja Bypass Road, Dombivli Forty One Paisa Onl 0 e h y atic! Regd. Off. : 3rd Floor, 173/174, Sejal Encasa, Opp.
Thane | Road Kalva, Thane, Maharashira- 400605 / Uit No. 0801, Wing D, Buding Name East Thane-421301 T onitoiss” e g, Kurla (West), Mumbai ~400070 within 30 thiry) days from the date of publication Bata Showroom, S. V. Road, Kandivali (West), Mumbai-400067
Estela, Development/ Project Name Palava-Estela D To' G, Taloja Bypass Road, ) - e of this notice. Forand on behalf of ? )y O Ve  f » -
Dombivii East, Thane-421301 Date : 24th April, 2025 SARG MEDIAHOLDING PRIVATE LIMITED Website : www.sejalglass.co.in, Tel. : 022 28665100/69325100
HOU/NAV/| Borrower-Mr. Hiren Nagindas Sarvaiyya-Add-Room No. 02, Motilal Balraj . .
0816/3100| Chawl, Opp. Lolrakh Mighra Chawl, Rgﬂm Baug, Dahisar East, Mumbaif NA Flat No. 705 On The 7 Floor, In|15 Apr25)  Rs. 21,36,931,981 . i Sd POSTAL BALLOT NOTICE
aharashira-400068/ Bhabha Atomic Research Cenire, AFD Trombay, Mumbai, The Building To Be Known As (Rupees Twenty One Place:Mumbai =~ . . Chandra Bhan Singh
17, B.O. | Maharashira-400085, Co-Borrower-Mrs. Prerana Pawar-Add-Room No. 02, Mamta Residency” Constructed LTahkorLs Tﬂ'd iﬁlx Chairperson appointed for meeting of Equity, Preference shareholders and creditors| | Notice is hereby given that pursuant to provisions of section 108, 110
Navi | Motilal Balraj Chawlgp(f- Lolrakh Mishra Chawl, Rahim Baug, Dahisar East, On Plot No. 100, At Sector.10, Hundred Thiry Or and other applicable provisions, if any, of the Companies Act 2013
Mumbai | Mumbai, Maharashtra-400068/Flat No. 705 On The 7th Floor, In The Building To Be Node-taloja Panchanand, Tal- unared Thirty One A ! pplicable p ) Y, p ,
nown As “Mamta Residency” Constructed On Plot No. 100,At Sector-10, Node- panvel, District — Raigad, Navi And Ninety Eight Paisa (“the Act”) read with Rule 20 and 22 of the Companies (Management
Taloja Panchanand, Tal-Panvel, District-Raigad, Navi Mumbai—410208. Mumbai-410208. Only) as on 11.04.2025 FORM A and Administration) Rules, 2014 (“the Rules”), Regulation 44 and other
HOUITHA/ Borrower-Mr. Yash Sunil Ghode-add-201 B,Pragati Sankul, kumbharkhan Flat Bearing No.103 On First Rs. 12,86,803.79/- i isi ' iti : ;
0619/7070) Pada,Subhash Road, Dombivali, Thane, Mahara%htra-421202/ 804,insteel| NA FIoorInThe\EIJVing “D” Of Complex 14 Apr25 (Rupees Twelve Lakhs PUBLIC ANNOUNCEMENT appl!cable provisions of th-e Securities and Exchange Boa!’d of India
31,B.0. En%meers Put Ltd.the Ambience Court, Opp Rto Sector 10d,Vashi,Navi Mumbai, Known As “roval Park’ Situated At Eighty Six Thousand (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015
Thane | Maharashira-400703 Co-Borrower-Mr. Sunil Subhash Ghode-Add-201 B pragati nown s oyal Fark situated Eight Hundred Three gulatior 4 ptoy X (“SEBI LODR Regulations”), Secretarial Standardissued by the
Sankul kumbharkhan Pada subhash Road dombival, Thane MH-421203] Fiat Village Pashane, Tal-kariat, Dist- nd Seventy Nine {Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Institute of C Secretari ia (‘S i s
Bearing No 105 On FistFlog Iy Tne ing "0/Of Gomplex Known As oyal Pk Raigad, Maharashra- 410101 Paisa Only) as on FOR THE ATTENTION OF THE CREDITORS OF ('.13 lding amPay Tcreta”es of d'”d'at(( )ecretag.?.' Stt.a”?a)rd’z )
ituate illage Pashane, Tal-Karjat, Dist-Raigad, Maharashtra- 11.04.2025 Including any statutory amendment(s), modification(s) or
HOUPPNY/ Borrwer i, Raju Babulal Dhawal-Add-Duga Vandr ChawiNear Wertal| [Flat No 403, In The BUIGngly aurag Rs, 28,07,506.62- NEW HAVEN ENGINEERING CO PRIVATE LIMITED re-enactment(s) thereof, for the time being in force), read with General
ospital Road, Near Dnyansadhana College,Parabwadi Wagle | E, Thane,MH- nown As “Surya Park Buildin R Twent i i
751‘3;21318(;) 400(?01/ Medical Superin)tlendent,Re jonal I%Aental Hospital, Tghane, Maharashtra- Within The.DiS{%CtA"d Registration Téreuepfgihswsegv)én RELEVANT PARTICULARS gerU|a|'| go ?/201514 dé‘lize/gOZSOepée{nzeL 1%820220‘;0"9?%2%28% Wltz
Pancel | 200601 Co-borrower-Mrs. Bharai Raiu, Dhawal-AddDurga Mandir Chawl Near Ditnct Raigad, Tauka Karlat And Thousand Five 1. [Name of corporate debtor NEW HAVEN ENGINEERING CO eneral Lircular NOs. ated Aprit s, ; ate
anvel Mﬁrﬁ%'oggﬁ'/)iﬁ“ R’\?a(iblélelarTDnyansadhana College,Parabwadi Wagle | E, Thane, EilVJT?\l-gl%?cRa}i(g?{;{jatZi?;l%aﬁsz;de H_ll_JndrSd.SMéAnld)Hﬁy PRIVATE LIMITED April 13, 2020, 20/2020 dated May 5, 2020, 22/2020 dated June 15,
at No.403, In The Building Known As “Surya Park Building A” Within i Y wo Paisa Only) as - - 2020, 33/2020 dated Septem
The District And Registration District Rag|gad, Taluka Kar}/at And Sub-district Karjat {ariat Eanchayat Samifl And on 11.04.2025 2. |Date of incorporation of corporate debtor| 21-11-1960 31 2020, 10/2021 dat dp J b;gngg?ngggg?zé) ? z:jteg Decebmbgr
Outside The Limits Of Raigad Zila Parishad, Karjat Panchayat Samiti And Within Grampanchayat Village 3. | Authority under which corporate debtor ; ; ated Juns o, , ated Lecemboer S,
The Limits Of Kolhare Grampanchayat Village Dhamote, Maharashtra- 410101 Dhamote, MH- 410101 " lis incorporated / registered ROC Mumbai 2021, 3/2022 dated May 5, 2022, 11/2022 dated December 28, 2022,
HOU/NAV/ Borrower-Mr. Suresh Chandra Purohit-Add-A 1101, Giriraj Horizon, Sector- 20, NA | FlatBeingNo. 804, 3Bk, On 8th|14 Apr2s| Rs-1.96.90,611.69 p . d — S— umba and 09/2023 dated September 25, 2023 issued by the Ministry of
0618/5436 F)Eg\?ihaﬁ :;\ilagé Ml’@?im hﬁﬂ?ﬁg?ﬂ{%ﬁ%?‘?ﬂ’éiﬁ% Bmgr’;mirnﬁ?rﬂt llstdr"hﬁt? Floor, Tower Name Caesar In P (RNL!petes s?nﬁ Ckrr?re 4, Corpqr_ate_ldentuty No. / Limited Liability| Corporate Affairs, Government of India (collectively referred to as
51,B.0. | Ada-A 1101 Girira, Horizon, Gecior- 20, Knarghar Navi Mumbai Dist Raigad - Housing Project To Be Known As Ninely Thousand Six Identification No. of corporate debtor | CIN: U28920MH1960PTC011874 “MCA Circulars”) and/or any other applicable law, rules or regulations
Navi (410210,/ Flat Being No. 804, 3 Bhk, On 8th Floor, Tower Name Caesar In Housing 'sai World Empire” At Rohinjan, Hundred Eleven And 5. |Address of the registered office and | Simran Centre, 30 H Parsipanchyat for the time being in force, to seek approval of the Members by way of
Mumbai Egﬂsglt E)ither};irg];%m /1\82“;50AI WORLD EMPIRE” At Rohinjan, Kharghar Taluka — g?;;%%roglgka_ Panvel, Dist.- Si);ty Nin%Poa‘i‘sza,o(z)gly) principal office (if any) of Rd, Andheri (E), Mumbai, Resolutions, through voting by electronic means (‘remote e-voting”)
s | . . S on 11.04., H
HOUINAV] Borrower-Mr. Kiran Mavjibhat Pariya-Add-Flat No. 2D, Bella Cosmos Counly Flat Being No. 2D, To Be Sfuated Rs. 86,37,124.96) corporate debtor | Maharashtra, India, 400069 only.
0918/5763) g%\genrogng]g; (cmguggg chr:idTagnnec\tNTehs?nlaa_hg?ggtsé/ foﬁﬁg?”é’gkég ﬁg“ege NA |20 2£d oo, In“ghﬁ @uilcliin ;o 14 Apr25 (LRlﬁﬁeeTsh%]hsty Six 6. Insolvence/ commencement date in 11-04-2025 The Company has on Wednesday, April 23, 2025, completed the
y s . I .CO- wer- e Known As ella n e aKns [Nl even issi i i
19, BO Mrs. Deerti Kiran Pariya-Add-flat No. 2 D, Bella Cosmos Counthower, Village Project Known As “Cosmos Thousand One Hundred respect of corporate debtor (Cogy of(‘;he ad_mlzsmnzt;rtie;rrjnzade dispatch of the Post.al Ballot Notice to .the MemberAsAwhose names
Navi Ouale Tal ﬁkaé\r]% DistnctThane-400615 Flat Being oy 2D,'It'oKBe ituRtedCOn 2nd Sﬂunty"o, Bein? And Situate At Tienty FourAnd Ninely ready and received on 21-4-2025) appear on the Register of Members/List of Beneficial Owners as
i | Floor, In The Building To Be Known As “Bella” In The Project Known As “Cosmos illage Owale, Taluka And District; ix Paisa Only) as on 7. |Estimat te of cl i -10- i i iti i imi
Mumbal |ty BeingAnd Shuate AtVilage Owale Tauka/And Distact Thane - 400615 Thane-400615. oo r;{)”lfngﬁ dfoseossc osure of insolvency | 08-10-2025 o cet'velde rom .tth e Nsat'onal Selct';'t'ef. D.?pg S'(t:c’[;’él'_"m'ttfﬁ .(NSD.Ll ang
HOU/KLN] Borrower-Mr. Madhukar Mahadev Patil-Add-Room No 106, Sunder Nagari,lala Flat No. 103 on 1st Floor, Wing A, Rs. 19,50,986.24- process . entral Depository Services (India) Limited ( ) at their registere
0718/5572 Nigam, Colaba, Mumbai,Maharashtra-400005/ Purthee Enterprises,2nd| NA |Buyildi 14Apr25| o Nineteen 8. [Name and registration number of the | Mayur RajendraKumar Popat email ids. Members, whose names appeared on the Register of
Floa RagadiManzil 1A Pern Strest Fort Onp GPO CarpriEes o Building Known As Anushree (Rupees Nineteet ! gistrat I yur Ra P ) M C ! gl
%élBé?\' oo 400001 Co-Borrowea M Mahadey Damodar Patil-Add-Room G Situated At Village Belvali Tal- Lakhs Fifty Thousand insolvency professional acting as Registration No.: IBBI/IPA-001/ Members/List of Beneficial Owners as on Friday, April18, 2025,i.e., the
¥ 106,Sunder Nagari, lala Nigam,Colaba, Mumbai, Maharashtra-400005/ Pratidnya Ambernath Dist-Thane, g!ne Hundred Eighty interim resolution professional 1P-P-01918/2020-2021/13046 cut-off date, will be considered eligible for the purpose of e-voting. A
Safsafal Sansttia,9 30 Century Mill Vasahat,”B Marg worli, Mumbai, MH-400030 Maharashtra- 421501 ix And Twenty Four 9. |Address and e-mail of the interim 802, Sainath Heights, Besides Isckon person who is not a member as on the cut-off date for reckoning voting
Co-Borrower-Mrs, Matura Mahadev Patil-Add-Room No 106,sunder Paisa Only) as on 9 ; . . - .
Nagari lala Nigam,_ColabaRMumbai,Maharashtra—400005/FIat No. 103°On Ast 11.04.2025 resolution professional, as registered | Temple, Near Harinagar Crossing, rights, should treat this Notice for information purposes only.
;F\'r%%réma{p\ é’t-TBrl\leang aﬁggghﬁg_ﬁg?ggqﬁ Situated At Village Belvali Tal- with the Board Vadodara, Gujarat-390021 The Members holding shares in dematerialized form are requested to
HOUJKLN \?\lq"ovl\jler-mi Prjﬁal Ha'f\lﬁva'd\'(“é‘ Saﬁakale-lécrl]d-Room go d(|)03'D A Flat No. 807 on The 8th Floor of 14 Apr25 Rs. 20,01,986.97)- Email: mayurpopat@hotmail.com furnish their email addresses and mobile number with their respective
ing,Marathon ‘Nagari,Atulya Yadav Nagar, Shirgaon, Badlapur ildi -mail i i i itori i i ici
0321{39%57 E thahie Manarashira 421503/ Unt No 501 208, Bulding. No. 03.sectof 3, The Building Proposed To Be Lannupees Twenty | 10.Address and e-mail to be used for 425, Lotus Elite, Gotri Sevasi Road, Depositories through their Depository Participants. The Members
, B.0. | Millenium Business Park, Mahape, Thane, Maharashtra-400710 Co-Borrower- Known As “Panvelkar Estate ] ; correspondence with the interim Besides OSIA Hypermart, Vadodara, holding shares in physical form are requested to furnish their email
Kalyan Nr. shutbtllamYHdarswardth‘ apkallge-é\ldd-Rc|>Eo_r|ph NO Ol\[/)lshD Wiﬂ?’MctaZF%hO%r} Greenford” Situated At Gut é“i;“f\n'l““?;:tdy 'é'gcgj resolution professional Gujarat - 390021 addresses and mobile number with Company’s Registrar and Share
agarialuya raday lagar shirgaon, badapur &, [iane, yanarasiira No.42, Hissa No 2 And 3, Mauje - Email: cirp.newhaven@gmail.com Transfer Agent; M/s. MUFG Intime India Private Limited (Formerly, M/s
mfﬂ Ea;ﬁ{?\',v";&f#"h’;ﬁe%sk &AdH.4§oso%°F’E?°NL$T‘§o? OnRr%S%xﬁ"F’foo","SP %r?er Mankivali, Badlapur East, Taluka Paisa Only) as on 11 | Last date for submission of claims 03_05_2025 g Link Intimeg Ind}a Private Limited) at rnt.nelpdesk @ in.méms.mufc{ Ycom.
Buildin?_lProposed To Be Known As “Panvelkar Estate Greenford” Situated At Gut Ambernath, Dist. Thane, - - . . . . —
No 42 HissaNo2And3, Wauje Mankival, Badlapur Eas!,Taluka Amberatn, Dist. Maharashtra- 421503 12.|Classes of creditors, if any, under Not Applicable, In compliance with provisions of Section 110 of the Act read with
ane, vianarasntra- i H i i ini i
. — : clause (b) of sub-section (6A) of No class identified yet Companies (Management and Administration) Rules, 2014 and
HOU/KLN/ Borrower-Mr. Pradeep Baviskar-Add-R No 1105,11th Floor,Building No Flat No.302 On 3rd Floor Of Win: Rs. 22,38,475.37/- ; f i it i ioti
0619/7120) 4A,Dosti Complex, NrAgi Mata Mandir Vartak NagarKores Road,Thane West,| NA |A 0f Complex Known Ag 14 Apr25 (Rupees Twenty Two ‘sect|.0n 21, asger‘(alned bY the Regulayon 44 of the Securities anq Exchange Board' of India (Listing
12, IB,o. gahgr%sht{afhooeo% Hri]ra R%ad %ﬁ% ;mion,sevarn Park, Kankiya Road,Mira “Magnus Prime™Village Joveli Lakhs Thirt ggm interim resolution professional Obligation and Disclosure Requirements) Regulations, 2015, the
st No 1108 T Fioarbuling No 4n Dost Complen. Nt Ag: e Taluka-Ambernath, District- Huncred oveny Five 13, Names of Insolvency Professionals | Not Applicable, Company Is offering remote e-voting facillty to the Members of the
Mandir Vartak Nagar,kores Road, Thane West, Maharashtra-400606} Flat No.302 Thane, Maharashtra- 421503 And Thirty Seven identified to act as Authorised No class identified yet Company. The Company has entered into an arrangement with NSDL
?nl ?(rd Flog)r Ofth iBg tA" totfh Com |e>r<] Knomn AiquS%gSnus Prime” Village Joveli, Pais{'i %El%gs on Representative of creditors in a class for facilitating remote e-votingservices. The detailed procedure for
aluka-ambernath, District-thane, Maharashtra- .04.2025 Three names for each class casting of votes through remote e-voting has been provided in the
HOU/PNV | Borrower-Mr. SandeﬁfJDDhurat-Add-Room No 60, shivshankar Nagar,salt Pen Apartment Bearing No.102, On| Rs.14,48,332.54/- ! ) X : : Noticeg The details willgalso be made avgilable on thepwebsite of the
L/0521/38 | Road, Wadala East, Mumbai, MH-400037/ 10th Floor,dsp Investment, Nariman| NA  [The 1st Floor, C Wing In Building|14 APr25 (Rupees Fouteen 14.|a) Relevant Forms and https://ibbi.gov.in/en/home/downloads :
67P1 8, B.IO. ggigthMurr?bakMHﬁtOOOZé (T‘to-gorroFENeréMv\rIs.dsluvaErnat wurag-ARiAdAng& ?[\173 xo. 3| Of(;l'he iai'r_jl Butl ding iinown akhs Forty Eight b) Details of the authorized Physical Address: Company.
anve! ,Shivshankar Nagar,Salt Pen Road,Wadala East,Mumbai,MH- s ‘landmark Heritage™ Lying, Thousand Three i i . i -voti i i i
Apariment Bearing No 102, 0n The 15t Floor. G Wing I Buiding No. 3 0f The Said Being And Siuated At Village: Hundred Thirty Two And representatives are available at: Same as point no. 10 The remote e-voting period shall commence on Friday, April 25,
Buiding Known As Tandmark Hertage” Lyng, Being And Siuated At Viage: Umroli, Tal: Panvel And Dist: Fifty Four Paisa Only) Notice is hereby given that the National Company Law Tribunal, Mumbai Bench | | 2025,at 09.00 A.M. and shall end on Saturday, May 24, 2025, at 5:00
T lémroll, al:h:an(\;gllA:dstbt;] RaLgaFd,:\/Iaharast;\(rjad-it‘(();2 /-(\)1W - - IF:<|a|g;d,11\:|)::11hca)ra?htr;\l-401go1ld as on 11.04.2025 (Court- V1) has ordered the commencement of a corporate insolvency resolution P.M. Members may cast their vote electronically during the aforesaid
orrower-Mr. Girish Subhash Fulpagare-Add-402,A Wing, Saraswati Dham|  [Flat No. n 1st Floor, Building|4 4 o Rs. 27,74,675.66/- process of the New Haven Engineering Co Private Limited on 11-04-2025 (Copy of the period.
1018/5920 Aprt, Katemanawali Behind Ded Collage Chinchpada Kalyan East, Thane,MH- i pr25 P . Py . .
56, B.0. ;\;;1 3861 ’\B/llor?k, mAh{\‘ %8@5‘3&@‘1 BBhaggt Sinah Rggq,,\,eé[@%o?stom H°”§3' gﬁfa‘g'”/g{ |\f}iﬂ';§eyn:;?g;:2§: (F&%:ssmmy Is:gﬁfn admission order dated 11-4-2025 made ready and received on 21-4-2025). The Board of Directors of the Company has appointed CS Harshad A.
umbal, Vianarasntra: o-porrower-Mrs. Priya Girish Fulpagare-add- ’ ) i H i i imi ifi i
Kalyan 402,a Wing saraswati Dham Aprt, Katemanawali Behin)(/j Ded CollagepC inchpada Taluka Ambarnath District Thane, ggsg:?ngi%xmléngﬁd The creditors of New Haven Engineering Co Private Limited are hereby called upon to Pusalkar (FCS No.10576, Certificate of I?ractlce No. 23823)‘.fr.0m Mss.
Kalyan East, Thane, Maharashtra-421306/ FlatNo. 104 On 1st Floor, BuildingNo.2 Maharashtra-421501 Six Palysa Only) as ony submit their claims with proof on or before 08-05-2025 to the interim resolution Pusalkar & Co., Company Secretaries, as the Scrutinizer for
gg’}ﬁé{‘T#gngy&Z%rapsﬁ%ef 4%1%8‘16 At Village Ambarnath,Taluka Ambarnath 11,04.20% professional at the address mentioned against entry No. 10. conducting this Postal Ballot process through remote e-voting facility,
w&g_ﬁ,‘g\é Bo";?wAer.’\ljl\;’ Ra}?m Bhiskgr\r/lZalate-Add;flatnNoA zﬂmsvtont 7éhA|l:\oK0r lntgheTBF"Eing NA_|Flat No. 701, On 7th Floor In Thel4 Apr25 Rs. 14,80,953.01/- The financial creditors shall submit their claims with proof by electronic means only. in a fair and transparent manner.
0. 4, A - Wing Known As “Manssarovar Apartment” Situate amothe, Taluka — ildi — Wi i i i i i i i
5213 8.0, Panvé Dist.-R%igad I Bhg. psarove Co’r)poration S Greater Mumba Hahapajia ?ﬁlldmg No.4,é\ thng KtrIO\évn.As (Rlﬂpiﬁs Egur?een Al other creditors may submit the claims with proof in person, by post or by In case of any queries, you may reft_ar the Frequently Asked Questions
Panvel | Marg, Fort Mumbai, MH-400001. Co-Borrower-Mr. Amit B Zalate-add-Filat No. 701, c o?]gtsri?;;(e)‘(liag) . pF"’iIE)tns]er{l]o 1‘52”119 Th?JussanégNitr)]Ie electronic means. (FAQs) for Shareholders and e-voting user manual for Shareholders
On "7th FI In The Building No. 4, A-Wing K R i i i i i i i i i
it oo ln i o o & BV o 5 e SRS hith] | sy e A inanil recito bolngingt0 8 e, e sted agint th ety o 12, hal || avallale at the douroad secton of i ovofingnsdlcom or callon
On 7th Floor In The Building No. 4, A - Wing Known As “Manssarovar Apartment’ Bein, Situated At Kamothe, Taluka And One Paisa Only) indicate its choice of authorised representative from among the three insolvency toll free no. : 1800 1020 990 and 1800 22 44 30 or send a request to
%g%%t{#gt%‘glu%- EgﬁselNBi'sf?Ra‘i"g’t?hh0'%8921’22’23’24’25 And 26, Situated A% Panvel, Dist.-Raigad 410209 as on 11.04.2025 professionals listed against entry No.13 to act as authorised representative of the Ms. Rimpa Bag at RimpaB @nsdl.com and/or evoting@nsdl.co.in. The
HOUITHAJ| Borrower-Mr. Rajendra Gopal Jadhav-Add-Block No 13, Gurudeva Apartment, Flat No.301, On The 310 Floor, C-|14 Apr25| K. 35,17,327.021 class [specify class] in Form CA- Not Applicable. Members may also contact the Company’s Secretarial department by
1020/8251| Saviin RoadGBehmd Dr, Maﬁara.Hos.pital, Prabhat Colony Mahad, Panvel, MH-( \a |wing Along With Car Parking (Rupees Thirty Five Submission of false or misleading proofs of claim shall attract penalties. sending an email to ashwin@sejalglass.co.in  and/or
62, B.O. é%zrgfg; ér’?t nﬁ;%%?ggﬁggl?foé’%ga& l\g%erlgol\ﬁr}an\ﬁl:ragr,as;/&s|8rr1ékgls.'I:Ailrlwoaicig, ipaé;e In The Building Known As Lakhs Seventeen Sd/- compliance @sejalglass.co.in if you have any unresolved queries.
¥ | Pt el f o rabiana C,In The Society Known Thousand Three . .
Thane |t 138 Cnefcor o Mgl ottt A Wabane Coo 3B, S ety Mayur Rejondrakumar Pt By Order ofthe Board of Directors
Ravina Rajendra Jadhav-Add-Block No 13, Gurudeva Apartment Savtin Road, Ltd, In The Project Known As Seven And Two Paisa Interim Resolution Professional For Sejal Glass Limited
%82%(11 PI—LIat I\N/Ig%%rf 'O-lr?s hitealérg’r:algg;atccvtv)ilr?nﬁlol\ﬂa%dth Ean\é’el,k_ ahsarashtria- Casa Rio, Lodha Palava City, Only) as on IBBI Registration No.: IBBI/IPA-001/IP-P-01918/2020-2021/13046 Sd/-
y . | - I ar Farkin ace In i . :
ghe Eauciildilngrlﬁnogvn/\s/-\KrabianaC(%nT e.Soc%tKKn%wnAsArabiana o-%p Hsg. gf]slty ar}higg Fg)sgbilg:i ﬁ;ly?nl 11.04.2025 I?Iate _24'\}|04'€0_25 AFA issued b A”ﬁﬁ I\II‘OIICQII“/ 13?36/ 02/ :_5306254 (1]06936 Date : 23-04-20_25 . Ashwin S. Shetty
Talsl.ckaﬁyéneris?.Tﬁgﬁgt, D%%?v/\aﬁi(éﬁﬁz'?’zbf a Palava City, Kalyan ShilRoad, 421204, ace: Vlumbal Issuea by HIF o is valid up to: June 30, 2025 Place : Mumbai V. P. Operations & Company Secretary
NHL/KLN/| Borrower-Mr. Umesh Dwarkadas Tanna-Add-1001,Mangeshi Sahara krishna 1) Shop No.02 On Ground Floor, Rs. 5,84,50,576.37/-
0318/5120| Kunj Chatri Bunglow,Rambaug Lane No 4, Kalyan West, Thane Maharashtra-| NA ~[In The Complex To Be Known As|14 Apr25| (Rupees Five Crore
NHLIKLNY| West Thine Mrrsehia 1o 301 CouBerrowarra, yoti Umesh Tannathdd Kalyan. Totska Kalyan, Bt Eighty Pour Lakhs
est, Thane,Maharashtra-42 0-Borrower-Mrs. Jyoti Umesh Tanna- alyan, laluka Kalyan, DIS Fifty Th 4 Fi
0318/5120( 1001, Mangeshi Sahara krishna Kunj Chatri Bunglow, Rambaug Lane No Thane, 'Maharashtra- 421301 iy “housand Five
36 |4kalyan Westthane,maharashtra-421301/ R 1,Mar? eshi Sahara,?\ear Chatri a"ow House No. R1 On Ground Hundred Seventy Six BRIHANMUMBAI MUNICIPAL
NHL/KLN/| Bunglow kalyan West Thane, Maharashtra-421301 Co-borrower-Mr. Shivam Floor.In Bullding Type A:01In The And Thirty Seven CORPORATION
0318/5059| Umesh Tanna-Add 1001,Mangeshi Sahara,krishna Kunj Chatri Bunglow, Rahary Comatuctad I\C/;an es%‘ Paisa Only) as on
88, B.0. | Rambaug Lane No 4,kalyan Westthane,maharashtra-421301/ R 1,Mangeshi D o e e AL ViTans 11.04.2025
Kalyan Sahara,neinr C}Patn BUunglo;]m,_:_(alyan'L\V‘\i/(eizs}t;lgJ r%a’r\}le, Matﬁarsasrr]]tra-ﬁmam KCo-. &ik%ngha? Taluka Kalyan Digt
orrower-Mr. Aaran Umesh lanna- - ,vangeshi Sahara,krisnna Kun| A - { . . . .
Chatri Bunglow, Rambatig Lane No 4kalyan West fhane, Maharashira-421301 hane, Maharashira- 421301 Engineering Hub Bldg., Ground Floor, Near Worli Naka, Dr. E. Moses Road, Worli, Mumbal-400018
f(:o-_BgLrotweBr-Mr.l Atukﬁyf(lalrmadai TannmAdth-:]ZM,l’\\/l/laﬂgeshri]Sarlazr?é%qsr&na T)enth Floor In Building Type A-01 No. DvChEna/149/Traffi f dtd 23.04.2025
unj Chatri Bunglow, Chikalghar, kalyan West, Thane,Maharashtra- 0- n The Building Known As| 0. n raim -] .U4.
(B:ﬁn;qwgr-Mrls. %(?mlilAhtu 'I'kar1|na-Ac\}\7|-1t2(_Jl_L,Man esr?i Saﬂfra,ﬂﬁ%ﬁ P%lnj L1an Eshi Saga‘ra gAc>ngtrsqtcte?O/ﬂ v 9 attic o
atri Bunglow,Chikalghar, kalyan West, Thane,Maharashtra- o- and Lying, Being And Situate _ :
borrower-Mr. Samir Pravinchandra Tanna-add-501, Mangeshi Sahara krishna |Ilag£ ghlka_r?ghar Talukal E Tender NOtlce
Kunj Chatri Bunglow, Chikalghar, kalyan West,thane,maharashtra-421301 Co- alyan, Dist. Thane, . . .
borrower-Mrs. Varsha Samir Tanna-add-501mangeshi Sahara,krishna Kunj aharashtra: 421301 4) Flat/unit The Commissioner of Municipal Corporation of Greater Mumbai Invites sealed Tender for the
Chatri Bunglow, Chikalghar,kalyan West, Thane,Maharashtra-421301/ Shop 393””.? No. 1201 On Twelth Floor
No.02 On Ground Floor, In The Complex To Be Known As “arya Business Centre” -3[‘ Aleu.| din TypeAA-O’Jl In Thhq work as shown below.
ﬁt Vililﬁgeo Kaléan, Tg%a Kallyag, [ljést Trllgne,l\/IAag?rzlash_tFﬁ- 821.|3(§J.1/R}2w Houie Qo horad Ot ey Gy es Tt
0. n Groun oor In Bullding e A- n e pulldin nown As i 1 % T H
Wengeshi Sahara Consirucled On Lant'iwy tying, Being And Siuale At Vilage ggiq%n%ehlgg/#g?uﬁguﬁgeliﬁ;rynggte Sr. Name of work Ward | Estimated BID No. Contract| EMD Cost of
ikanghar, Taluka Kalyan, Dist. Thane, Maharashtra- at/unit Bearin: - at/unit i i
No. 1003 On Tenth Floor In Buiing Type A-01 In The Buding Known AS Lhane, M- 121381 2] Hatuni No. Cost in Rs. Period Rs. Tender
Mangeshi Sahara Constructed On Land Lying,Being And Situate At Village In Building Type A-01 In The| in Rs
ﬁhik%g%qaréTalll_Jkalmal Ian, IDiSlté Tlréane,_ll_\llaha}:\aaqtrla- %%13%1/{;'jlat/url1(it BeariRg Building I’?nown As Mangeshi .
0. n Twel oorin Building Type A-01 In The Building Known As Sahara Constructed On Land
Margesh Sahrs Corsiced On La”Mphymg‘Etemgz; 2’*1”3"015/"#"5‘* A e b BangAnd e A\ioe 1 |To Run on street Pay & Park| A Ward Rs. 2025_MCGM_| 2 years Rs. Rs. 13,200/-
ikanghar, Taluka Kalyan, Dist. Thane, Maharashtra- at/unit Bearin ikanghar, Taluka Kalyan, Dist. i _ _ o
No. 1031"0n Terty Floor n Suidng Type A1 n The Buldng Known ng Thanc. aharashie: 441301 Schemel Ellt at Vidhan Bhavan 96,86,400/- | 1172909_1 1,93,800/-| + 18% GST
angeshi Sahara Constructed On Land Lying, Being And Situate At Village unit searing INo. n i
(’ihik%g gab Ta|Tukat rﬁl:l an, ||3istB. Tlr:jane, _P/Ia a/r?%qtrla- T2h13%1lllf(:jlatlur}1<it Beariﬁg ngnm}logul?lgiurl]ldln Jﬁ?”enA'AOl Marg in "A’ Ward for unreserved
0. n len 00r In Bullain: e A- n e pulldin nown As P -
Mangeshi Sahara Constructed On L%ndy pL ing, Bein% And Situate At Village ’li/'a” fshl Saga_ra Kngtfsl!tded% category, A Category-
Chikanghar, Taluka Kalyan, Dist. Thane, Maharashtra- 421301/ Flat/unit Bearing V?“agéln%hifgr?ghnar I'Iy:ItSka . . .
No. 50T On Fith Floar In Building Type A I The Buiding Kriown As Mangesh Kalyan. Dist. Thang, MH- 421301 For above Bid, Bid start Date :- 24.04.2025 & Bid End Date : 14.05.2025
Sahara Constructed On Land Lying, Being And Situate At Village Chikanghar, |7=) Jatlunit Bearing No. 501 On
TalukaKalyan, Dist. Thane, Maharashra- 421301 it Foar In Bulding Type & In For further details log on to Mahatender portal (https://mahatenders.gov.in)
Sahara Constructed On Land -
(I%ing, Being And Situate At Village Sd/
ikanghar, Taluka KalyanDist. PRO/208/ADV/2025-26 Dy.Ch.E (Traffic)
Thane, Maharashtra- 421301
Place: Mumbai, Dated: 25.04.2025 Authorized Officer, (M/s PNB Housing Finance Ltd.) Keep the terraces clean, remove odd articles/junk/scrap
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